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FT.3M. 5634(37).— FrslT TTHRIT A, THT AR Tz, 1956 (1956 T 48) (& =ad o
THTA I<F ATSTAT FgT TAT ) T 1T 3F T ITLTT (1) F T AT AT T2 AT TLH & G2 Tagd
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& ToTT 39 ATEEEAT | IUTEE A=A ° AT I 7 319 Fed & (0 e il S0 At ofF

ST ITH ATEEAAT 7 AL 3Ih ATTHAH Al T 3F Al ITLTT (3) el arira 09.10.2025 Fr
T 1= () we arew aitw SR (SRwer) St & weeriore B o ;

STerfeh FEAH TTTErTT 1 &7 3T % dgd aTa< ATqT 94 g% &, o 9 fo=me 3 = & i saer

3T = T Rae fBFar T=m;

8202 GI/2025 (1)
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0 T HUET
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[T. &. NHAI/PIU/DLTJ/NH-75(Sec-I)/LA/2929/3D ]
g rHiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 5th December, 2025

S.0. 5634(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4392 Dated:26/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH75 in the
stretch of land from Km. 65.5 to Km. 97.6 in the district of LATEHAR in the state of JHARKHAND

And whereas the substance of the said notification has been published in Khabar Mantra (Hindi) & Times
Of India (English) on 09.10.2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH75 in the
stretch of land from Km. 65.5 to Km. 97.6 in the district of LATEHAR in the state of JHARKHAND.

|State: JHARKHAND

|[District: LATEHAR

Sl. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

N 2

|Taluk: Latehar

|Village: Udaipura

1 1377

Private (Raiyati)

Dhan-2

0.1142857

Ram Ji Uraw S/o-
Chamru Uraw
1377

2 1378

Private (Raiyati)

Dhan-2

0.0329826

Sudhwa Uraw ,
Charan Uraw S/o-
Rama Uraw

1378

3 1379

Private (Raiyati)

Dhan-2

0.0248482

Sudhwa Uraw ,
Charana Uraw S/o-
Rama Uraw

1379

4 1380

Private (Raiyati)

Dhan-2

0.0687981

Sudhwa Uraw ,
Charan Uraw S/o-
Rama Uraw

1380

5 1381

Private (Raiyati)

Dhan-2

0.0185755

Sudhwa Uraw ,
Charan Uraw S/o-
Rama Uraw

1381

6 1384

Private (Raiyati)

Tand-2 Nai
Paratee 2 saal

0.1316471

Makhan Uraw,
Dhaneshwar Uraw
S/o- Banwari Uraw,
Dhanlal Uraw S/o-
Aitawa Uraw

1384

Village: Jagaldaga

7 662

Private (Raiyati)

Dhan-2

0.0033185

Ramvirich Ram,
Jamuna Ram, Aaditay
Ram S/o- Late
Bacharu Ram

662

8 706

Private (Raiyati)

Dhan-2

0.0898017

Ramvirich Ram,
Jamuna Ram, Aaditay
Ram S/o- Late
Bacharu Ram

706

9 707

Private (Raiyati)

Dhan-2

0.0242817

Ramvirich Ram,
Jamuna Ram, Aaditay
Ram S/o- Late
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Bacharu Ram
707

|Taluk: Chandwa

|Village: Latdag

10 717

Private (Raiyati)

Tand-2

0.0256172

Baleshwar Ganjhu,
Chhedi Ganjhu,
Shankar Ganjhu S/o-
Late Karmdev Ganjhu
717

11 740

Private (Raiyati)

Tand-1

0.2630109

Baleshwar Ganjhu,
Chhedi Ganjhu,
Shankar Ganjhu S/o-
Late Karmdev Ganjhu
740

Village: Sikni

12 418

Private (Raiyati)

Makan May
Sahan

0.0080939

Guhdeshwar Ganjhu,
UdeshwarGanjhu S/o-
Late Mohan Ganjhu
418

Village: Sasang

13 399

Private (Raiyati)

Dhan-2

0.0526103

Phuleshwari Devi
W/o- Chandrika
Yadav 399

14 635

Private (Raiyati)

Tand-2

0.0593687

Narendra Singh,
Murari Singh S/o-
Late Devchand Singh
635

|Village: Hutap

15 4454

Private (Raiyati)

Tand-2

0.0783893

Phulchand Ganjhu
S/o- Late Balku
Ganjhu 4454

|Village: Senha

16 391

Private (Raiyati)

Dhan-2

0.0248078

Jethua Munda,
Chhathu Munda,
Lachhu Munda, Pachu
Munda S/o- Kaila
Munda, Saruaa
Munda, Bisuaa
Munda S/o- Mithu
Munda, Parvatiya
Devi W/o- Lakhu
Munda, Guthaliya
Munda S/o- Charka
Munda 391

17 396

Private (Raiyati)

Nai Parti 1 Saal

0.1095913

Uday Munda S/o-
Sardhan Munda,
Phagu Munda S/o-
Chilo Munda,
Gandura Munda S/o-
Leda Munda

396
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18

401

Private (Raiyati)

Dhan-2

0.0356131

Bandhna Mahto S/o-
Mani Mahto
401

19

402

Private (Raiyati)

Dhan-2

0.1159045

Ranth Munda S/o-
Sudhu Munda Lodhar
Munda S/o- Rudhu
Munda

402

20

403

Private (Raiyati)

Dhan-2

0.0012141

Bandhna Mahto S/o-
Mani Mahto 403

21

404

Private (Raiyati)

Dhan-2

0.0789964

Mangra Munda S/o-
Adhnuva Munda
404

22

405

Private (Raiyati)

Dhan-2

0.1637798

Sahadev Munda S/o-
Karma Munda,
Dharama Munda,
Charku Munda S/o-
Harjua Munda,
Chehua Munda W/o-
Thurcha Munda,
Dasai Munda,
Dashrath Munda,
Anrath Munda S/o-
Barju Munda, Mahalu
Munda, Dahlu Munda
S/o- Devraj Munda,
Maharaj Munda S/o-
Rahua Munda,
Mangra Munda S/o-
Agnu Munda,
Sukhdev Munda S/o-
Modhana Munda,
Sukra Munda S/o-
Jatru Munda, Ganura
Munda Father- Kandu
Munda, Bauna Munda
S/o- Bandhu Munda,
Sitna Munda, Bisnu
Munda, Kariman
Munda, Kisun Munda
S/o- Jhala Munda,
Uday Munda S/o-
Sardhan Munda,
Fagua Munda S/o-
Chilo Munda,
Gandura Munda S/o-
Leda Munda

405

23

406

Private (Raiyati)

Dhan-2

0.1475111

Laxaman Munda S/o-
Bartu Munda
406

24

407

Private (Raiyati)

Dhan-2

0.0687981

Mangra Munda S/o-
Aghanu Munda,
Sukhdev Munda S/o-
Modhana Munda,
Sukra Munda S/o-
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Jatru Munda, Gandru
Munda S/o- Kandu
Munda, Dwarf Munda
S/o- Bandhu Munda,
Sitna Munda, Bisun
Munda, Kariman
Munda, Kisun Munda
S/o- Jhala Munda

407

25

408

Private (Raiyati)

Dhan-2

0.0738972

Mangra Munda S/o-
Aghanu Munda,
Sukhdev Munda S/o-
Modhana Munda,
Sukra Munda S/o-
Jatru Munda, Gandru
Munda S/o- Kandu
Munda, Dwarf Munda
S/o- Bandhu Munda,
Sitna Munda, Bisun
Munda, Kariman
Munda, Kisun Munda
S/o- Jhala Munda
408

26

409

Private (Raiyati)

Dhan-2

0.0736139

Uday Munda S/o-
Sardhan Munda, Fagu
Munda S/o- Chilo
Munda, Gandura
Munda S/o- Leda
Munda 409

27

410

Private (Raiyati)

Dhan-2

0.0405099

Uday Munda S/o-
Sardhan Munda,
Phagu Munda S/o-
Chilo Munda,
Gandura Munda S/o-
Leda Munda

410

28

411

Private (Raiyati)

Dhan-2

0.1133144

Masomat Gujri W/o-
Sukat Munda
411

29

412

Private (Raiyati)

Dhan-2

0.054998

Masomat Gujri W/o-
Sukat Munda 412

30

413

Private (Raiyati)

Dhan-2

0.3140834

Chamru Pahan,
Chamu Pahan S/o-
Budhu Pahan 413

31

415

Private (Raiyati)

Dhan-2

0.3377985

Sahadev Munda S/o-
Karma Munda,
Dharama Munda,
Charku Munda S/o-
Harjua Munda,
Chehua Munda W/o-
Thurcha Munda,
Dasai Munda,
Dashrath Munda,
Anrath Munda S/o-
Barju Munda, Mahalu
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Munda, Dahlu Munda
S/o- Devraj Munda,
Maharaj Munda S/o-
Rahua Munda,
Mangra Munda S/o-
Agnu Munda,
Sukhdev Munda S/o-
Modhana Munda,
Sukra Munda S/o-
Jatru Munda, Ganura
Munda Father- Kandu
Munda, Bauna Munda
S/o- Bandhu Munda,
Sitna Munda, Bisnu
Munda, Kariman
Munda, Kisun Munda
S/o- Jhala Munda,
Uday Munda S/o-
Sardhan Munda,
Fagua Munda S/o-
Chilo Munda,
Gandura Munda S/o-
Leda Munda

415

32

418

Private (Raiyati)

Jangal Jhadhi

0.0399838

Mangra Munda S/o-
Adhnuva Munda
418

33

422

Private (Raiyati)

Dhan-2

0.0991906

Mangra Munda S/o-
Aghanu Munda,
Sukhdev Munda S/o-
Modhana Munda,
Sukra Munda S/o-
Jatru Munda, Gandru
Munda S/o- Kandu
Munda, Dwarf Munda
S/o- Bandhu Munda,
Sitna Munda, Bisun
Munda, Kariman
Munda, Kisun Munda
S/0- Jhala Munda

422

34

423

Private (Raiyati)

Dhan-2

0.1214083

Mangra Munda S/o-
Aghanu Munda,
Sukhdev Munda S/o-
Modhana Munda,
Sukra Munda S/o-
Jatru Munda, Gandru
Munda S/o- Kandu
Munda, Dwarf Munda
S/o- Bandhu Munda,
Sitna Munda, Bisun
Munda, Kariman
Munda, Kisun Munda
S/o- Jhala Munda

423

35

424

Private (Raiyati)

Nai Parti 1 Saal

0.0021044

Mangra Munda S/o-

Aghanu Munda,
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Sukhdev Munda S/o-
Modhana Munda,
Sukra Munda S/o-
Jatru Munda, Gandru
Munda S/o- Kandu
Munda, Dwarf Munda
S/o- Bandhu Munda,
Sitna Munda, Bisun
Munda, Kariman
Munda, Kisun Munda
S/o- Jhala Munda
424

36

426

Private (Raiyati)

Tand-2

0.1216107

Kariva Munda S/o-
Kinu Munda,
Masomat Budhni
Mundain W/o- Antu
Munda, Situ Munda,
Shanichar Munda S/o-
Rijhuva Munda,
Devcharan Munda,
Ramcharan Munda
S/o- Sandhar Munda
426

Village: R

37

1212

Private (Raiyati)

Tand-2

0.1485633

Gaiberiyal Barla S/o-
Late Amrit Barla,
Helena Barla W/o-
Late Randhir Mukti
Prakash Barla

1212

38

303

Private (Raiyati)

Tand-2

0.0319709

Iliyash Kongadi,
Paulis Kongadi, Silas
Kongadi S/o- Late
Mathura Munda

303

39

407

Private (Raiyati)

Makan May
Sahan

0.0019425

Sahdev Parhiya,
Ramesh Parhiya S/o-
Late Jhiguva Parhiya
407

40

501

Private (Raiyati)

Tand-2

0.1902064

Sudarshan Kundulana,
Mansukh Kundulana,
Suleman Kundulana,
Hibar Kundulana S/o-
Late Samueal
Kundulana

501

Total“

3.5070418||

[F. No. NHAI/PIU/DLTJ/NH-75(Sec-1)/LA/2929/3D ]
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